g7 Written Answers PHALGUNA 12, 1908 (SAKA)

(b) and (e). In view of the above
Government does npot feel need for
the present, for enacting specia] Le-
gislation in this regard,

Strategy for Triba] Development

*154. SHRI BHEEKHABHAI: Will
the Minister of HOME AFFAIRS be
pleased to state;

(a) whether it jg g fact that strategy
of tribal development was conceived
and formulated much earlier than the
Component Plan;

(b) whether it is a fact that alloca-
tions made during Sixth Plan for Tri-
bal Sub Plin are much less than those
of Cemponent Plan;

(c) if so, the reasons therefor when
the population of Scheduled Castes is
double than that of Scheduled Tribes;
and 4

(d) the reasons why Tribal Sub
Plan has been made unlike Component
Plan, area oriented and pot beneficiary
oriented?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):

(a) and (b) Yes, Sir,

(c) A per the 1971 census the po-
pulation of Scheduled Castes is al-
most doub.e that of Scheduled Tribes,

(d) Tribal Sub-Plan approach envi-
sages area development with focus on
Scheduled Tribes. Both area develop-
ment schemeg and, beneficiary-orient-
ed schemes are also taken up. In fact,
in the Sixth Plan more emphasis is
being paid on beneficiary-oriented
scheme; than in the Fifth Plan period.
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